FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF APEX BUSINESS SERVICES PRIVATE LIMITED

SI. No. | PARTICULARS DETAILS
1. Name of corporate debtor Apex Business Services Private Limited
2. Date of incorporation of corporate debtor 02.12.2010
3. ROC- Mumbai

Authority under which corporate debtor is
incorporated /registered

4. Corporate Identity No. / Limited Liability H74999MH2010FTC210539

Identification No.of corporate debtor

5. - ] - ' Unit No. 26, Ground Floor, Linkway Estate, Link
Address of the registered office and principal office Road, Malad (West) Mumbai MH 400064
(if any) ofcorporate debtor

6. Date of closure of Insolvency Resolution Process 06.07.2023

7. Liquidation commencement date of corporate debtor|07.07.2023 (Order received on 01.08.2023)

8. Name and registration number of the insolvency Name- Manoj Anant Mainkar
professional acting as liquidator IBBI Reg. No.: IBBI/IPA-001/IP-P01221/2018-
2019/11926

Address of IP reqg. with IBBI: B-203, Durvankur
Coop. HSG. SOCY Ltd, Sant Janabai Road, Near

9. Address and e-mail of the liquidator, as

registered with the Board Greater Mumbai Bank, Vile Parle East, Mumbai
Suburban, Maharashtra ,400057
Email Id registered with IBBI:

manojmmainkar@yahoo.com

Process specific Email Id -
liquidationapex@gmail.com

correspondence with theliquidator Process specific address:

B-203, Durvankur Coop. HSG. SOCY Ltd, Sant Janabai
Road, Near Greater Mumbai Bank, Vile Parle East,
Mumbai Suburban, Maharashtra ,400057

10. | Address and e-mail to be used for

11, | Last date for submission of claims 31.08.2023

vk

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench — Court IV has ordered the
commencement of liquidation of the Apex Business Services Private Limited on 07.07.2023 (Order received on
01.08.2023).

The stakeholders of Apex Business Services Private Limited are hereby called upon to submit their claims with
proof on or before 31.08.2023 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under section 38.

Digitally signed by

MANOJ ANANT manos ANANT MAINKAR
MAINKAR Date: 2023.08.03

12:41:58 +05'30'

Manoj Anant Mainkar

Liquidator in the matter of

Apex Business Services Private Limited

IBBI Reg. No.: IBBI/IPA-001/IP-P01221/2018-2019/11926

AFA No.: No: AA1/11926/02/111223/105080 (Valid up to 11.12.2023)
Address of IP req. with IBBI and Process Specific Address: B-203, Durvankur Coop. HSG. SOCY Ltd, Sant

Janabai Road, Near Greater Mumbai Bank, Vile Parle East, Mumbai Suburban, Maharashtra ,400057
Email Id registered with IBBI: manojmmainkar@yahoo.com

Process specific Email Id — liguidationapex@gmail.com

Date: 03.08.2023
Place: Mumbai


mailto:liquidationapex@gmail.com
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OFFICE OF THE RECOVERY OFFICER
DEBTS HECUU_ERY TRIEUNAL PUNE

f " Flaor,

Kakade Bi: JI‘II'H:HI Lr_u‘..*,r Pune-411016
TRC, MNo. 1002012 Date of Auction Sale : 24/08/2023
Corrigendeum
Bank of Maharashtra
Versus

Interface Electronics India Pvt. Ltd, & Oths.

It is notified for information of all concerned that in the Sale
Proclamation dated 17072023 was issued in Transfer BEecowvery
Proceeding No. 10072012, Where the Auction Agency was website:
hitp:/www.mstcecommerce.com now il should be read as
www.drt.auctiontiger.net (http://drt.auctiontiger.net),
M/z E-Procurement Technologies Litd., Mob No. 079-68136802 /
09265562821 /09265562818 E-mail - Tltak@auctinml ar.net

Other Details and descriplions contained in the: said Sale Prolamation
shall Remain same and unchanged.

Given under my hand and the seal of the Tribunal on this date :
01082023

o (S.). Satbhai)
g Recovery Officer-ll, Debts Recovery Tribunal, Fune

ORGANISATION, LUCKNOW

E-OT Tender no. 03235005
Principal Executive Director/Stores on behalf of President of India invites open
tender (Single Packet System) by this office as follows-
Tender Brief.D inti QTY. - .
number | Date |
—60——23/08/2023—
Nos. | (Wednesday) |

| Sensors, Range- 200mm.

For complete details of tender conditions and Corrigendum issued in tender, if any.
Please visit IREPS website www.ireps.gov.in

Principal Executive Director/Stores/RDSO/Lucknow

W

[FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulation, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF APEX BUSINESS SERVICES PRIVATE LIMITED

n. PARTICULARS
15"Name of corporate debtor | Apex Business Services Private timited™

DETAILS I

2, Date of incorporation of corporate debtor 02.12.2010

3. Authority under which corporate debtor is ROC- Mumbai
incorporated/registered

4. Corporate identity number / limited liability | U74999MH2010PTC210539

identity number of corporate debtor

5. Address of the registered office and principal
office (if any) of corporate debtor

Unit No. 26, Ground Floor, Linkway Estate, Link Road,
Malad (West) Mumbai MH 400064

FORM NO. INC- 25A

Before the Regional Director, Ministry of Corporate Affairs
Western Region

I the matter of the Companies Act, 2013, Section 14 of Companies Act, 2013
ard RBule 41 of the Companies {Incorporation) Bules, 2014
AND
In the matter af M5 NMirmal BOT Limited having its registered office at Unit No
S16:E 317, CWing, Third Floor, Kanakia Zillion, LBS Marg, BEC Annexe,
Rumbal - 200070, Maharashtra, India, Applleant

Motice i herely glven to the general public that the Company Intending to make
anapplication to the Central Government under Section 14 of the LComipanies Act,
2013 read with aforesaid rules and is desirous of converting into a Private Limited
Company in terms of the special resolution passed at the Extra Ordinary General
Meating held on 317uly, 2023 to enable the Company to give effect for such
CONVESIaN.

Aty DErSon wWinoss intarast 15 Hkely to be affectad by the proposed changes/status
af the Company may deliver or causs bo ba delivenad orsend by registarad post of
his ohiections supporied by an affidavit siating the nature of his interest and
grounds of oppesitlonte the congerned Regional Diracior at Everest, 5th Floor,
13 Marine Drive, Mumbail - 400002, Maharashtra, within fourtean days from
the date of publication of this notice with & copy 1o the apgplicant company at its
registered office at the address mentioned helow:

For and on behalf of the Applicant

Nirmal BOT Limited

Sd/-

Meeraj Sanghi

Mominee director

DIN: 05110400

Registered Office Address:

Limit Mo 316 & 317, CWing, Third Floor,

ranakia Zillion, LES Marg. BKC Anmexs, Mumbai - 400070 Maharashira, india
CIN- U520 MH2006PLC 164728

Date: 04.08.2023
Fiace; Mumbai

SANDEEP (INDIA)LTD

CIN: L51491MH1982PLC350492
301 PL899/F, Corporate Arena, Piramal Nagar Road, Goregaon West,
Mahendra Gardens, Mumbai- 400062
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2023 (Amount in ‘000)

BEFORE THE NATTONAL COMPANY [LAW TRIBUNAL
MUMBAI BENCH
C.P. (CAA) / 201 (MB) 2023
IN
C.A. (CAA) / 12 (MB) 2023

In the matter of Companies Act, 2013;
AND
In the matter of Sections 230 to 232 of the Companies Act, 2013;
AND

In the matter of Scheme of Amalgamation of Slintel India Private Limited
(“Slintel” or “Transferor Company”) with 6Sense Insights India Private
Limited (“6Sense” or “Transferee Company”) and their respective
Shareholders and Creditors (“Scheme”)

6Sense Insights India Private Limited,

a private limited company incorporated
under the Companies Act, 2013, having its
registered office at 91, Springboard,

Sky Loft, Creaticity Mall, Opposite Golf Course, )

Off Airport Road, Shastrinagar, Yerawada Pune-) ...Petitioner Company /
411006. CIN: U74999PN2018FTC182702 ) Transferee Company

NOTICE OF PETITION

TAKE NOTICE THAT the Petition under Section 230 to Section 232 and other
applicable provisions of the Companies Act, 2013 for an Order sanctioning the
proposed Scheme of Amalgamation of 6Sense Insights India Private Limited,
the Transferee Company with Slintel India Private Limited, the Transferor
Company, and their respective Shareholders and Creditors (“Scheme”)
presented by the Petitioner Company was admitted by the Hon’ble National
Company Law Tribunal, Mumbai Bench on 28™ Day of July 2023 and the same
is fixed for final hearing on 08 Day of September 2023.

Any person desirous of opposing the said Petition, may send to Petitioner’s
Advocate, a duly signed notice of such intention along with the grounds for
opposition or a copy of an affidavit shall be furnished with the notice, not later
than two days before the date fixed for the hearing of the Petition.

—_— — ~— ~—

A copy of the Petition will be furnished by the undersigned Petitioner’s
Advocate to any person requiring the same on payment of the prescribed
charges.

Dated this 04" Day of August 2023

Sd/-

Mustafa Motiwala

Advocate for the Petitioner

C/o Clasis Law and Associates,

Bajaj Bhawan, 1% Floor, 226,

Nariman Point, Mumbai - 400 021.

Email: mustafa.motiwala@clasislaw.com

Place: Mumbai

Quarter Quarter Quarter Year
ended Ended ended Ended
PARTICULARS 30-06-2023 | 31-03-2023 | 30-06-2022 | 31-03-2023
UNAUDITED| AUDITED [UNAUDITED| AUDITED
Total income from operations(net) | 3,264.18 | 1,150.91 9,853.29 | 27,183.83
Net Profit/ (Loss) for the period
(before Tax, Exceptional and Extra
ordinary items) 2,997.44 76.19 500.21 8,168.40
Net Profit/ (Loss) for the period
before Tax (after Exceptional and
Extraordinary items) 2,997.40 76.19 500.21 8,168.40
Net Profit/ (Loss) for the period
after Tax (after Exceptional and
Extraordinary items) 2,436.72 243.63 959.45 8,194.98
Total Comprehensive Income for
the period (Comprising Profit/
(loss) for the period after tax and
other Comprehensive Income
(after tax) 2,436.72 243.63 959.45 8,194.98
Equity Share Capital
(Face value Rs 10) 32,450.00 | 32,450.00 | 32,450.00 | 32,450.00
Reserves (excluding Revaluation
Reserve as shown in the balance
sheet of previous year) 7,838.45
Earning Per Share in Rs
(of Rs. 10/-each) (for continuing
and discontinued operations)
(not annualised)
Basic 0.75 0.08 0.30 2.53
Diluted 0.75 0.08 0.30 2.53
NOTE:

1. The above results have been reviewed by the audit committee and thereafter were
approved and taken on record by the Board of Directors at its meeting held on
03.08.2023

2. The above results will be available on Company's website www.sandeepindia.org

Sd/-

Rashmi Dalmia
Managing Director
DIN: 01347367

Date: 03.08.2023
Place: Mumbai

SUPRA PACIFIC FINANCIAL SERVICES LIMITED
CH: LT 0MH 1 B8EPLC03SSAT, G5T: 32AAACKA4ETCIZY
Regd. Offica: Moo 3, Ground Fioar, Building Moo 12, Amar Mikstan Wr J8 Negar Post Oifics,
JB MNagar, Ancher East Mumbai, Mumbal Gy, MH - 400053
Wb s suprapaciiic.com, Emall; info@suprapachic.oom Pho 0434 BIE5ESE

HOTICE TO THE MEMBERS OF THE COMPANY FCR THE 37™ ANNUAL GEMERAL MEETIBG,
REMOTE E-VOTING INFORMATION AND BOOK CLOSURE DATES

Degr mambenis)

1. Malice is heraby given that the Thirdy Savanth Annual Geaneral Mealing of e Company ["37th
AGNT vl be corverad on Thursday, Augusy 24, 202325 11 00 AM. IST, theough video canfarencing
(WE Caheer A Yisual Maans [CAYRY i compliance with & spplicable provisions of the Companies
Act, 2013 and ndes made there under, the SEBI Lsting Obligaton #ne Disciosure Requiements)
Ragulation, 2015 Read with tha Minesiny o Gorporate Sfairs If“uﬂdral Crtular Mo, 102022, dabad
28Ik Dacember. 2022, General Gincular Mo, 022022 dakad 05th May 2022 General Circular Ma.
L0 deted 13 January 2021 and Genessl Gincular Mo, 2002020 dated -05th: May 2020 glong
with other appiicable Circufan. sued by the MOCA ard SEB fo ransast the busingss et aut in the
racitice Caling the AGRM

& Ir lime with the aloresaid circidars; she electrordc capies of the Notice caling 37 AGM and Annial
rapoet toe the FY 2022-23 have been duly despatened oall hase members, whose emall addresses
are egistered wilth the ComparnRegistiarand Transler Agerits Or Deposiiony patickants, Members
car i arkd panisipata in Hie 37 AGM hrowgh VOOEWM Racily only. Tha inslruction far jaining $a
37th AGM and the maniner of parkcipeton in the remale elecironic woing ar casling vote theough the-
veling systam during tha 37 AGM are provided in the: Watics -of 37th AGM. The afterdand: of the
Members attencing. AGM through VT QAVM will be courted for 1he parcse of ‘sscanialning the
R e section 102 of the Companies ALl 2003, The rolics al 370 AGM and Arnual Repor
is dso rade pwdabee o e website of the comparmy i.6. winw Supmpacibc aen, and websta of e
slock -exchange ie. BSE wee bisaindia com and Ceniral Depositony Services - (India) Lismited (COSL)
website at www eswotingindia .com.

3 Membars whoss email addresses ar nol ragistersd - with the depasfonies can regster tha samd
e phiaining login credentiets for E-vating fer the resolutions proposed i this nofice in the Tollowing
MENRET.

& For Members holding shares in physical moda;

sand duby signed regieast letter and Ioei aking with Supporing documsends 2 HTA La.. Puna
Sharagistry (India] Priveta Limited at Uinit Mo 9, Ground Floor. Shie Shakli ing. Es%, J. R, Boricha Marg,
Lower Panel Easl, Mumbai, Maharashire 400011 or scanned copy by mail &1 suppari@ purvashase.com
and provide the following dedails;
1: Falo Ma.
2. Mame al zharsholder
&, Ay (el allesled Gopy)
4. PAN {Ze¥ attestad copy)
& Corlacd Mumbsr
B Eqmail ID
T Scanned copy of the share cedificate. fdrnt and Dack)
B For Mambars halding shares in Demal mode
Pleasa updabe yaur email id and mobie number wih your raspecive Deposiory Paricipant (DPL
For indiiduals hikding shanes i Demal mode, plaase updabe wour emad kand mobide rambar with
your respective Deposilory Pancipant whick is mandatosy while E-wolig and peéring wirtlual mestings
thrawgh the Deposipoy.
Female a-vofing, e-ndng and aending e AGM: Pursuant 1z Saclion 108 of e Comparmss Acl,
2015 read with Hra rakvant nues made Sereunder and regulation 44 of e Listing Regqulatiors, tha
Camgpany is pleasad 1o provide the faciliy 1o the members o exercise thedr right to wete by electroric
means on Jl resakiions sl forh in e Natics of the 37 AGM,
The remate a-woting pedicd wil commence. from 5200 AM on Monday 21% August 2023 and will end
atl 5,00 PM on Wednasday 237 August 2083, The e-wilng paral shall e diabled by Ws Centra
Dhircnsationy Servicaies £ Inde) Limated thesiatier, Thie iemBars Wi e niol casted thar ol Ikvagh
the ramole asoteyg shal ba aligitde b cast thelr volbe Thisuagh e-soling Sysham - avalable disng e
AGM. Only persans whise name & racorded in fig HEI_.|_iEIE1’ af Mambars o in the Pegister of banslical
owners maintaned by the deppsilony as on the:cot-off date, 1.e), Thursday, 17 August, 3023 shal
ke epvitied to avall the lachity of remote e-Voting or e-vioting at tha AGM,  The wating righis of e
Wermiers shak be in propertion fo thelr shane of The pakd-ap equity. share capta of the Company as
od tha =0l date i, Thurscay, 17 Awgust, 2023
Fursizanl 1o Bechan 21 of the Companies &2l 2093, read wWith Ride 1001) al the Conpanies
(Manapemenl and Adminiration) Ades 2014 and Beguialion 42 of SERILODA) Regulations 2015,
the Registar ol Mambars s Shana Transier Sooks of Be comparny wil raran cosad om Friday,
tha 185 August, 2083 10 Thursday, 185 August, 2023 [both days inclushea) for the pupose. of Annwsl
(ieneral Magting.
The aboes informalion is being issugd lor-the banedt of 5 e Members of tha Compary

For Supra Pasic Finsnnial Services Limited

adi-
Fiace: Kochi Leena: Yazhuvath
Fifantia 8% epapr . in S R

FORM G [EXTENSION)
INVITATION FOR EXPRESSION OF INTEREST FOR
OGD SERVICES LIMITED
OPERATING IN ON-SHORE AND OFF-SHORE DRILLING SERVICES AT MUMBAI

(Under Regulation 36A(1) of the Insolvercy and Bankrupicy Board of India
{Insolvency Resalution Process lor Corporale Persans) Regulations, 2016)

RELEVANT PARTICULARS

0GD SERVICES LIMITED
Cidg hoos LS00 HZ0ERLC1EIT T D

| PN Mo AABCEGITEH
34, Fagor 3. 7312 Air Condetion Market Buliding,
Farstt Madan Mohan Matviya Merg, Tarden
furmtal - 200034, Mahasashira

L. | Marng of the corporate debtar
along with Pakys CiNG LLP Mo,

2, | Address of the registered affics

| products/saryices

&, | Quantity and value of main
productsy services sald in last
financizl year

| A= per the last audted Fimancial Statement Le.
31032022 there wes (1) navenue of INRLOET
Croves from Rig cperating and Charterng
() Reserie froen Sale of Sciap s INR 018 Crones,
and (i) other Income of INR 757 Crores dudng the
Fy endirg 31,03/20027.

|1 ONE" (a5 pér avaifable information)

| Al documents can be oblained by sending email
at Prociss E-mail i cirpogdsenicesSgmail com
and vikas. guptsEnngce.omm

i . f'.lun:e:_:-&.: I_:-r-E:l;:'l.Fjl.r_I!.'-l_-'{.'-;;s'." '-h'li,lrl-tl'i;ll,.;ﬂ

2. | Further details inchading st
avasiable inancial slatements
{with schiedudesh of two vears, ists
of creditors, relevant dates for
subsagquent avents of the mocsss

__|are available At

9, | Eligibiiity for resolition applicants
under saction 252NN the Coda

| Can be obtained by sendng emel &t Process
E-rnall id: cirpogasenicesligmai.com and

| i availakle 21 | vikaspuptER b Rea.c
10y Lasi date for receipd of expression. | 15/08, 2023
| ol frvbesest
T Date 'of Ssue of provisionad (st of | 2970872023
prospective resolution applicarts . |
12] Last date for submission of Cul 09 023

Eltl'-E‘C'lIEI"'E o FI-I'IZI'I.'IEJ}I'IEIl 'i’Et

13! Process emait |0 1o submit EOI | cirp.ogdservices@amail.com

3 DR of webaie [ Mot Biraitasls
4. | Details of place where majority of | The Company does nof Pave aoy imrouabie fived
fixed Assels arg focied asseds a5 pey the audSted Financial Siaemnent as
| | o 312022,
= Installed capacity of main Mt Availake

1) Allthe Eols receivad will e reviewed by the RF as well as the Coland thareaftar further
infermation/decuments related to the prodess will be provided 1o the shortlesbed
parmias,

24 The RE/Col shalt have discretion tochange the criterla farthe Eol atary podnt af tine.

3)Thi RRYCol ressarves the right to cancel or modify the procoess/applicationematineg
wil o] Bssigning any reasons and withoularm il whanseeser

44 Furtherdetsils ara sat out o datailed invitation of Exprassion of nterest {Eal), which are
to'be read together with assaciated disclaimersand qualficationsin Eol,

SHThe: prospective resalabion apgbicants who had submitted their Eol, v pursdance of
Form G dated 25" May, 2023, and whose names are appearing in the provisional kst of
prospactive resciution. applicants: dated 27 June, 2023, publshad by the RP will be
considered 25 prospeclive resofaion apgticants under thistinddation for Exgression of
interest and no fresh Eols need to be submitted by them.

&1 Fleasa note that the corporate insolancy resoluteon period for the conporate insolvency
resalulion procest ol the Cosporals Debiarn, whless exlerded by anorder of the Honhhe
MOCLT, explres an August 8, 20003, The invitation under this Form G and the Eol as well as
thesuhsaqeent process theraunder, is subiect toappraval of extension of the corporate
ingcdveney resofution period by the Hon'Bbe NGLT, S

Dok 04, 08,/2023 Vikas Prakash Gupta

Place : Mumbai Rosolution Professional

IBBIAIPA-DOLAP-PO0E01 201718/ 1088

CiE0 Seraces Limited

G-18, Shrepwsrdhan Complex, Mezzanine floor, besides Landmark Building.
Ramdaspeth, Wardha Road, Nagpur, Maharashtra-440010.

6. Date of closure of insolvency resolution process 06.07.2023

7! Liquidation commencement date of corporate debtor 07.07.2023 (Order received on 01.08.2023)

8. Name and registration number of the Insolvency
Professional acting as liquidator

Name- Manoj Anant Mainkar
IBBI Reg. No.: IBBI/IPA-001/IP-P01221/2018-2019/11926

Address of IP reg. with IBBI: B-203, Durvankur Coop.
HSG-SOCY Ltd; Sant Janabai Road, Near Greater
Mumbai Bank, Vile Parle East, Mumbai Suburban,
Maharashtra ,400057.Email Id registered with IBBI:

9. Address and e-mail of the
liquidator, as registered with the Board

E-AUCTION NOTICE

M/S INDEPENDENT TV LIMITED (IN LIQUIDATION)
(THE COMPANY)
Regd. Address of CD: H Block, 1st Floor, Dhirubhai Ambani Knowledge City,
Navi Mumbai-400710

Liquidator-Anup Kumar
Liguidator Regd. Address: Chamber No. 734, Western Wing,
Tis Hazari Court, Delhi-110054
Liguidator Communication Address: C-T08, | Thum Tower-C,
Plot No. Ad0, Sector-62, Noida, UP-201301
Emiail 1D: fig.ivi@gmail.com | Contact No.: 0120-6870711 &

29015290

E-AUCTION
Sale of assets of the Company under Regulation 324 of IBBI
(Liquidation Process) Regulations, 2016
Last date to submit bid: 24.08.2023 (With unfimited extension of 5 ménutes each)
Sake nf assels of the Company namely M's Independent TV Limited (In Liguidation} in
possession of the Liquidator, appainted by the Hon'ble Mationa® Company Law Tribunal

WELT, Mumbai vide order dated 17 032023, The sale of company will be dons by the
undersigned through the e-auction platform hitpsiright2vele infezudtion/

manojmmainkar@yahoo.com
10. Address and e-mail to be used for Process specific Email Id -liquidationapex@gmail.com
correspondence with the Liquidator | Process specific address:

-B-203, Durvankur-Coop. HSG. SOCY Ltd,
Sant Janabai Road, Near Greater Mumbai Bank,
Vile Parle East, Mumbai Suburban, Maharashtra ,400057

11l Last date for submission of claims 31.08.2023

1.Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court IV has ordered the
commencement of liquidation of the Apex Business Services Private Limited on 07.07.2023 (Order received on
01.08.2023).

2.The stakeholders of Apex Business Services Private Limited are hereby called upon to submit their claims with
proof onorbefore31.08.2023 to the liquidator at the address mentioned againstitem No.10.

3.The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proofin person,by post or by electronic means.

4. Submission of false or misleading proof of claims shall attract penalties.

5.In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted under;
section 38.

A Particulars e || pyy [mosmeris
1. | Sale of Corporate Debtoras awhole ona 20,08 00,000 2.90,60,000) 50,00.000

gaing concern basls including Plant &
| Machinery situated at Mumbai H Block,
1st Floor, Dhirubhal Ambani Knowledge
Céty, Mumba:-400T10 and at Whitsfiekd
{ house, Bangabore snd including 7 Bolero
|Vehicle, Financial Assets, Ongoing/
upcaming Legal mathers.

{{Under reguiation 32A of Liguidabon
Regulations, 2016)

Sd/-Manoj Anant Mainkar

Liquidator in the matter of Apex Business Services Private Limited
IBBI Reg. No.: IBBI/IPA-001/IP-P01221/2018-2019/11926

AFA No.: No:-AA1/11926/02/111223/105080 (Valid up to 11.12.2023)
Address of IP reg. with IBBI and Process Specific Address:

B-203; Durvankur Coop- HSG-SOCY Ltd, Sant Janabai-Road,

Near Greater Mumbai Bank, Vile Parle East, Mumbai Suburban, Maharashtra ,400057
Email Id registered with IBBI: manojmmainkar@yahoo.com
Process specific Emailid liquidationapex@gmail.com

Date: 03.08.2023
Place:Mumbai

[~ CLASSIFIED CENTRES IN MUNBAT |

NAC
Bandra (W),
Mobile : 9664132358

Reckon
Bandra (W.),
Mobile : 9867445557

Space Age Advertising,

Bandra (E)

Phone : 26552207

Mobile : 9869666222/ 9869998877

Kirti Agencies,

Khar (W),

Phone : 26047542.
Hindustan Advertising
Vile Parle (W),

Notes to Auction Process:

+ For abundani clarity it is clarified here that assets are sold on “as is where is basis™,
“as is what is basis’, “whatever there is basis’ and "no recourse basis® 23 on the
handover date.

* The Sale of the Corporate Debtor a3-2 going concem proposed to be sold on “as is
where is basis™, “as is what is basis", "whatever there is basis" and “no recourse
basis" and the proposed sale of Assets of the Company does rotendail transfer of any
lille except the itk which the Company had on its Assels as on date of transfer. Whilstit
i5 moil the intention to transfer any liabilities associated with the Asseds, the Eol Applicant
is advised to ascertain all statutory liabilities / taxes | demands ! claims [ chamges aic,,
ouistanding as on date or et to fall dua inrespect of the relevant Asset.

= This notice shall be readin canjuniction with thi Sake Process Memarandum containing
defails of the assels onling E-Auction Bid Form, Declaration and Undertaking Form,
General Terms and Conditions of the E-Auction which are available on the website
hittps:fidght2vote.infeauctiond or Contact: #0T20-88T0T11, 8429015280, E-mail .
lig.itvi@gmail.com,

<+ Disclaimer : The advertisement purports 1o ascertasn the interest of Bidders and does
nod creale any kind of binding obligation ¢a the partof the Liquidator, The: Liguidator
resendes the fight to amend andfor annul this invitation incieding any timelnes or the
process involvad herain, without giving reasons, at any time, and inany raspact. Sd-

ANUP KUMAR

LIGUIDATOR, M/S INDEPENDENT TV LIMITED
IEBI REGD. NO.: [BBIIPA-OGZ/IP-NOO333:2017-18110811

Date ; (/082023
Place: Murmbai

Phone : 26146229

Promserve
Vile Parle (W),
Mobile : 9167778766

Venture
Andheri (E)
Phone : 61226000

BHARAT SEATS LIMITED

CIN: L34300DL1986PLC0O23540

Regd. Office : 1, Nelson Mandela Road, Vasant Kunp, New Delhi- 110000
WEBSITE: www bharatseals.com: E-mail: seats@bharatseats nel, Phone: +97 S9643339870-74: Fax:; 0724-2341188

(s im lakhs pxcept per share dals)

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2023

Phone : 26839686 | 26830304. Notes:

Zoyz Creations i)

Andheri (W),

Phone: 022-26288794

Mobile: 9833364551/ 9820199918
i b ;

P V. Advertisers, vwism bharatsaats . com

Jogeshwari (W) B

Phone: 26768888

Mobile: 9820123000

Neha Agency, £
Goregaon (E), :
Phone : 2927 5033.

Mobile : 9819099563.

hisded o (e Ausguest, M3

CSP

Goregaon (E)
Mobile : 8652400931
Place: Gurugram
Shark Enterprises, DATE: 03 August, 2023

Goregaon (E),

Anuja Media Quarier Ended Year ended
Andheri (W), a. F & 1 1 3
Mobile : 9152895703 No. Particulars 30.06.2023 | 31.03.2023 | 30.06.2022 | 31.03.2023
{llnaudlled‘” {Audited) |(Unaudited)| (Awdited)

Bombay Publicity ]
Andheri (W) 1 [Total Income from Operations i 384 de | JOATTST| 4802 EZ | 10551374
Lz B A 2 |MNet Profit for the period (beloreTax, Exceptional andior
Carl Advertising, Extravrdsnary items) 638.99 |  1.050.95 478.19 £.963.09
Andheri (W), ML . Ll inid D ST
Phone : 6696 3441 | 42. 3 |Met Profit for the porod belord tax (afler Exceplional amdor

. Lo Estracrdinary ibems) 648,59 1,050,895 AT8.18 296309
Gauri Press Communication, !
Andheri (E), 4 |Net Profit for the pedod after g (after Exceplional andfor
MLl RS e Extracedinary items) 467.35 73686  35607| 215464
II:BJ";”? Ifu(lgi)city 5 [Total Comprebensive Income for the period [Comprising Profit for the

naneri g
Phone : 28253077 puriod [after 1.|:-|] and Other Comprishensive income (afisr ax)] 471.44 14031 160.37 217187
o 6 [Equity Share Capita 62800] 6200] 62800] 62600
LokhanflwalaAdvertising, (Hher F_l:,ﬂal',- {Reserves) [exchalng Revaluabon Resare)as shown
ﬁ,’:f,’,’:ﬁ’_.’z(z),;4274/26316960_ ___|in the Audited Balance Sheet of the year 14.005.58
Iy © .

Multimedia Informatics B |Easnings Per Shara (ol Rs. 2f- each)
Andheri (W), [Inr contirman pnd discontinuad operations) (In Hs.)
yHLEES ) Basic (Rs.) 1.49 2,35 1.13 5.86
Prime Publicity Services, (i) I'hlmrqf iRs ] 1.48 .35 1.13 G.BG
Andheri (E), - A Ll |

The above is an nxiract of the dotailed fofmat of Coariarly Annoal Financisl Resalts Gled with the Siock Enchangs wuidoes
Hegulation 33 of the SEBI (Listing cbigations and [Rsclosurt Requasments). Hegulalions, 2005
Financel Results gro availablo an the websites of the Stack Exchange(s), W bsaindia com, and on the Company's websas

This Tull Bewmisl of S Chusrbisiy

Fhe above financial results ol Bharat Seats Limited (“the Company”) have boen propared in accordance with Indian Accounting
Stanclards (Ind-A%5) a3 prescribed wndur section 133 of thit Companies Acl, 3013 road with Rubi 3 o the Companies (Indian
Accolintng Standards) Rules, 3005 s smismndod

The abeove financial resulls have baen reviewad by the Audit Committos and approved by the Board of Dirsclors sl thesir meisting

For and on behal of the Board of Directors

Sl
(Rotit Relan)
Chairman and Managing Directod

Phone: 022-26863587

Adresult Services,
Goregaon (W)
Phone : 28762157 | 28726291.

Samartha Advertiser Pvt. Ltd.,
Goregaon (E),

Phone: 26852294

Mobile: 9594969627

Target Media,
Goregaon (E),
Mobile: 8692959648/ 9702307711

AD Support Advertising,
Malad (W),
Mobile: 9869463650

Bijal Visual Ads.,

Malad (W),

Phone: 28835457/ 28805487
Mobile: 9322265715

| PROPERTIES

Godrej Properties Limited

CIN No, LT4120MH1985PLCG35308

Regd. Office: Godres One, 57 Floor, Pirgishanagar, Eastem Express Highway, Vikhroli {East), Mumbal 400 079, Maharashira, India;
Tel, +01 22 6168 5500, Fax: =31 22 6165 8686, Email: secretanalfgodrejproperties. con; Website: www godrajproperties com

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS

FOR THE QUARTER ENDED JUNE 30, 2023

AFA Validity Datec- 21,03/2024 Email id:- vikasgupa®brgeacom | | - s s e g g {" in 'EI"I:II'_EE]
Sr. | l;'luartaf Endad ﬂuartﬂr Ended| | Quarter Ended | ’ﬁ"aa.r Ended
No.| Particulars 30.06.2023 | 31.03. E{IES 30.06.2022 31 03.2023 | |
1Ur1-aud|tal:|:| [Audlted] 11.In-aumted} [Audlledi _
G_\LE}{ SIM P:}E.REESXHWH;AEG&HI;LEMALHLM ITED 1 FEBI.E{'-.JB frum operations 936- I]El 1.646.27 | }:"44 E? ' E 152 EE '
N\~ L ; 2 [ Profit before tax 192.92 | 565 T3 7596 | 79527 |
Wl REALTY LTD. Eiﬂ.HTEﬂ.DGEMAHﬂ.HAJWCIWH.M—d[ﬂDH TS s X
Tol Mo+ 31 22 2308 2951 Fax Mo: +91.22 2307 2773 3 | Profit after tax 133.69 | 45387 | a8 620, EE-
Wibaita v sirrples-group oo E-rmail | inveslons & simples-groUp.oom 4 F'n::-f t aﬁer Ta:-: lﬁ.f*nar Nm Cc-ntmdmg Intarﬂs.ﬁ 124.94 412 14 45.::-5- | ::-?'s 39
LR IO IRV 5 | Tolal Comprehensive Income 134.06 | 455 64 | $1z2| 627
EXTRACT OF COMNSOLIDATED UNAUDITED FINAMNCIAL RESULTS _E T.;;.t,a| C.;.pp,rehens,«.lre |n.:m-|-,?_{_,a:f~_er }.,|.;.|-| [:.;.,-um“?; ]nte;res_l:' . _1 2-5._31 . 411 g1 . _45-3_? ' v??_f@
FUR - THE UUARTER GHOES) 30 JLINE, A 7 | Paid-up Equity Snare Capital { face value per share: 75 ) 139.01 13901 | 13899 | 13801 |
3 HHET I L2 khiﬂ:e::g;h:: da;:; B Earm*.gs Per Share [* 1~Ju:utﬁ'.nnuallsnau:l] [ﬁ.m:uunt in INR:- [ | :
uarter ended ear ¢ arler en | - | —rt |
Sr. T 0062023  3tm2oza|  s0osso iﬂ] Basic T} 459" 1482 | 164" | 2056 |
No. (Unaudited) (Audited)] (Unaudited) . |:|:|I Diuted if‘- 4.5 | 1482 1647 | 2055 |
1| Tolad Incorne from Operations 98.47 158.13 94.81 Key numbers of Audited Standalone Financial Results ) - - - -
a Paed Prodil for e pariod [Dedong shaee of assof
associstes, excepfional ibems and ax) 72.50 172.49 60,44 (¥ in Crores)
<] et Profit for the period bafiore tax (aflar shane of
luss of #4306iaies dnd exceplional Hsms) 435,55 158,23 6020 ar. | . Quarter Ended Quarter Ended | ﬂuarter_f.n_dgd _"f%a_r_ Ended
a | rest Praditfor the pencd afler tax (ater share of loss Hﬂ"l Particulars 30.06. 1"{3'_13 | 3'1 N_qu_:" 30.06. ?ﬂ?_i_ 3.0, 2“23
of associalas and axceplional temE) 39463 126,74 44,93 . {Unaudmd} {hﬂdﬂﬂd} !Uﬂ&udltﬂd] [ﬁudlt&d]
5 Totad comprehensive incomsa for the pariod ok K .-; ..........
[eamprisirsg peal Tar Be peried {abler lax) and other T RE\'PI'IUE‘ from Dperations 3':'9 QE E"ﬂ #? 21‘1 15 1 153, ﬂﬁ-
& Equity Share Cagpital 259,14 23914 299,14 =k
7 Othier Exquity saeclucding revalzbion resere : 0.718.02 . 3 PrﬂF :aftﬁr 13: o 121 34 | ?ﬁ EE : ‘MI} 51 E&E- ET-.
a f,?ﬂ?,ffﬁ ‘?-;1?; "Lnr:a f: -:1 rlf;] c:m;] aﬁ;;g'&w:g 4 | Paid- -Lp Fquurg.r Share ':-:rﬂllal [face valug per share; 5 13801 139.07 | 139, l'.IEI 1 tas01
Il L = 1E | — L 5 i —t Loy AL . X LY i o Mo
Basic & Diksted 13,19 474 1,50 5 | Rvser*.es (excludi .-g Revaluation Reserye) 892872 | 9.806.12 | g, Eﬁﬁ. 27 | Q,E-E}E..'!E :
H:;T annualisad for the quarer B | | Net worth 10,067.73 ' 9,945, 15:'!- ' g, Luﬁ E? 994513
1 The above is an exdract of tha delailed format of Quarterly Consohdated Financial Results fed with the Stock Al g fhoac gt T 3 1:-41:'315' 535&?5 g giaee: h}
Exchange under Bagulation 33 of the SEBI (Listing Obkgatons and Disclosure Faquirsments) Reguations 8 | DEb" E':”]-Jll's.' REI'IEI 'HE!] 056 | 042 | 01 | 0. ﬂ
2015, The full format of the Cuarterly Consdlideted Financial Resuis are avadahle on the websieof the Stock [ | i v MR | [ I
Exchange, www. bseindia.com and the Company's webisile, wvw, simplex-groug.com. ¢ | Farnlngs ?:E;{_Sr'a*e (" Not Annualised) {Amountin INR) | I OO S———
2 The abiws remits hivvs Boen reviewsd by the Audt Committes and approved By the Boand of Directors i theair ra:, E'H": =l 4. aiE- 9*59. _ 5.05° { 23 EE
rneeting faid on. Sl Aagust, 2023. [I:u Dllutﬂd {E’I 4, duﬁ* EI .:-EI‘ 505" | f_ﬂ- :lﬂ-
3 The abvs fingncial resums have been prapared in goconiance with ihe Companies (ndan Accourting Standards) [ o ~ ' Pl
Rulaz. 2015 {Ind AS) as prazcrpad under Saction 133 of the Cempanies Act, 2013 and ofher recagnised __1|:| DEI:Il SEHIW wOveTage ha ﬁdElﬂl JDSCHL _|:| @U_ l::l Jﬁ 3'2-1--: I:I 31
accoumbng pracices and policies 1o The extent applicabke. 11 | Interest Service Coverage Ratio [IE-EFE:n 166 | 336 | | 321 | 282 :
4 Addiional infornation on Standakne Financial Results is a5 below: ' B o ' B By Order of the Board

For Godrej Properties Limited
Pirojsha Godrej
Executive Chairperson

Mate - {aiThe above is an axiract of the detailed format of Cuartedy Finandial Rasulls filed with the Stock Exchanges under Bagulation
33 and 52(4) of the SEBI (Listing Obligations and Disclosure Regoirements) Regulations, 20153, The full format of the Quartery
Financial Results are available on the Stock Exchange websitss viz. www beeindia com and www.nasindia.com. The same is also

sub clause (i} to () of the Regulation 52(4) of SEBI (Listing Obligations and Disclosure Requirements)

{¥ In Lakhs)
. Guarterended | Year ended| Quarter ended . :
Particulars . 21.03.2023 90,05 9022 Place: Mumbai
{Unaudited) {Audited)] (Unaudited) Date: August 02, 2023
Total incorma {including othar incama) BR3EF reran 240 78
Profitloss) bafore tax 05 G5 172 .44 G044
Profitilogs) afir bax 30574 120.00 4517
For Simplex Realty Limited : LA : ;
¢ SUmewE Doty mgd,_ availabla on the Company's website viz. waww.godrejproperties.com
Nandan Damani b} For the iterm refermad in
Place: Mumbsi Chairman & Manﬁing Diirector (o)
Dated: 3rd Auvgust, 2023 M - 000583596

Regulations, 2015, the pertinent disclosuras have made 1o BSE Lid. and can be accessed on wwiw beeindia com
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